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Rpoiter5 of baDdloom 

3243. 'SMRI C. SAMBU: Will the 
Minister of TeXTILES be pleased to state : 

<a> whether Government arc aware tbat 
the incentives liven to tbe exporters of 
Handloom textiles are not reachilll tbe 
weaverslma!ter weavers at the production 
level; 

(b) whether it is a fact that incentives 
are grabbed by the middlemen indulging in 
export or handloorn textiles; and 

(c) if so, the remedial measures taken to 
redress the grievances of the Handloom 
weavers and master weavers 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Export 
incentives such as Cash Compensatory 
Support, Draw Backs, etc. are given to the 
exporters for meeting the incidence of taxes 
and other disadvantage<;. 

(b) and (c). Do not arise. 

Baok ~redit to minorities 

3244. SHRI G. M. BANATWALLA: 
Will tbe Minister of FINANCE be pleased 
to state: 

(a) whether any instructions have been 
issued to banks to monitor flow of credit to 
minorities with a view to encouraging the 
said flow; 

(b) if so, when these instructions were 
issued and the details thereof; and 

(c) the minorities which are covered by 
these instructions ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) and (b). Govern· 
ment of India issued instructions to all the 
public sector banks in July, t 983 to' monitor 
the Assistance flowing to minority commu· 
nitics under various development programmes 

. iacludinS the 20 .. Point Programme. The 

R.eaervo Bank··of India'. has issued tbo fOllow.' 
ins ,iostructions to banks on 2.4.1.1986 (or 
mopitorinl flow of credit. to minority· com-
munities : 

(0 A special cell should be lot uP, in 
each bank for tbis purpose. 

(ii) Steps taken to facilitate the flow of 
credit to the minority communities 
and the progress made should be 
rev.iewed regularly at tbe meetings of 
the District Consultative Committee 
aDd the Slate Level Banker's 
Committee. 

(iii) There should be gOCld publicity 
about various anti-poverty pro-
grammes of tbe Government where-
ever tbere is large concentration of 
minority communities and parti-
cularly in identified 40 Districts as 
having such concentration. 

(iv) The Lead Bank in each of these 40 
Districts should have an officer who 
Sh~lll exclusi veJy Jook after the 
problems regarding the credit flow 
to minority communities. It shall 
be his responsibility to publiciso 
among the minority communities 
the various programmes of bank 
credit and also to prepare suitable 
schemes for their benefit in colfa-
boration with Branch Mana£ers. 

(c) In continuation of Government of 
India's instructions dated 19.7.1983. tbo 
banks were advised vide circular dated 18th 
Januaty, 1984 that Muslims, Christians, Nco-
Ruddbists, Sikhs and Zoroltrians should be 
included under the definition of minority 
communities. 

Collection or taxes from Tea 
Companies 

3245. SHRI M. R. SAIKIA : Will tbe 
Minist"l' of FINANCE be pleased to state: 

(a) the number of Hecld Offices of Tea 
Companies of Tea Gardens in Assam located 
in Assam and how. many are outside A~sam; 
and 
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- and. out of this revenue how much JC~ues to 
.Asiam and how mucb 10 states otber than 

".-Asilm ? 

T,HE M.lNlSTEIl OF STATE IN THB 
MiNlS1RY OF P'lNANCE (SHR.I JANAR .. 

·: .. :bl'llANA POOJARY): (8) The Dumber of 
'Tea Companies ba viPa lea aardens and Head 

-oftl.ces located in ASSl\ru is 146. The ,Dumber 
of such tea companies with Head Offices 
lO~led outside Assam is 104. 

(b) The amount of income- tax other than 
Corporate tax coUected or assessed on these 
-companies includiog taxes. on salaries of 
~rsons employed in those Head Offices is 
RI. 29,17\OUO). The tlgures -of revenue arc 
cot m,ain"taiaed separately for the State of 
Assam lind other States as there is a common 
divisible pool. 

Uwdel'cutClng of export price of t~a 
by Lipton 

3246. DR. G. VIJAYA RAMA RAO : 
Will the M ioister of CO M MEReE be pleased 
to 'state : 

(a) whether Governn1ent's attention has 
been drawn to the news item appearing in 
6Ecortomic limes' of )"0 July 1986 regarding 
undercutting by Lipton in tea export to Jran 

- which has result~d in a foreign exchansc loss 
'of Rs. 1 ) crores; 

(b) if so, the facts of the case; 

'(c) the corrective st('PS taken/proposed 
to be taken in tbis matter; and 

~d) whether the country ha~ suffered 
similar losses due to undercutting hy any 
uther private multi-naticnal company / Indian 
'compan! es for any other export items ? 

Under the provisions of Tea (Replation 
of EJPort LiccnsiDld Order. 1.984 coDtracta 
·for export of bulk tea .re requite4· to be 
registered with Tea Board -within 11 days 
from date of such con'tracts. POr packet fees 
exporters are required to obtain ihilnllf:flt 
licences from tbe Tea Board. No request has 
80 far been received from Lipton India Ltd. 
for registration of contracts under the provi. 
sions of Tea (Regulation of Bxport Li~ensin&) 
Order, t 984 or for shipment licences for 
export of packet tea. There is no Minimum 
Export Prices for Export of Tea. 

(d) Does not arise. 

Production and export of coffee 

3247. SHRI MANIK REDDY: Will 
the Minister of COMMERCE be pleased to 
state : 

(a) the figures of production of coffee 
during 1984-85 and 1985-86; 

(b) the reasons for lower production of 
coffee during 1985 .. 86 as reported in the 
'Economic Times' dated 10 July, 1986; 

(c) the export earnings from coffee for 
tbe past three )cars, year-wise with quantities 
exported; 

(d) whether productivity of coffee has in-
creased due to~R and i> efforts; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF COMMER-CE (SHRI 
BRAHMA DUTT): (a) The production of 
coffee during 1984-8S and 1985·86 seasons 
is as under: 

THE MINISTER OF STATE IN TaE Seosons (JuJy •. June) Production in tonne, 
MINISTRY OF COMMERCE (SHRI 
BRAHM A DlJTT): (a) to (c). At the invi- _ 1984-85· 19S800 
tatioll of Tc:a ~oard a delesation from Iran . 1985-86* i20000, ·Pr,ovisj·onal. 

'" 




